TO BE PUBLISHED IN THE GAZETTE OF INDIA EXTRAORDINARY
(PART-1, SECTION-1)

GOVERNMENT OF INDIA
MINISTRY OF COMMERCE AND INDUSTRY
DEPARTMENT OF COMMERCE

PUBLIC NOTICE No. 75 (RE-2008) /2004-09
NEW DELHI: the 2"4 September, 2008

In exercise of powers conferred under paragraph 2.4 of the Foreign Trade Policy, 2004-09, the Director General of Foreign Trade
hereby makes the following amendments in the Handbook of Procedures, Vol. 1(RE-2008):

1. The following clause stands added at the end of paragraph 2.20 (as amended):-

“In case, the firm has already executed BG / LUT for the full value of the licence/ certificate / authorization / permission (covering the items
indigenously procured) to the Customs and furnishes proof of the same to Regional Authority (RA), no BG / LUT shall be required to be
executed with the RA. The RA concerned shall endorse on the authorization that the Customs Authority shall release / redeem BG / LUT
only after receipt of NOC or EODC from the RA concerned. RA shall endorse a copy of the same along with a forwarding letter to the

Customs Authority at the Port of registration for their information and record”.

2. The following clause shall be added at the end of paragraph 4.24A (a) as sub-clause (v):

“(v) In respect of export product for which Standard Input Output Norms (SION) does not exist, the authorization holder shall submit an
application in “Aayaat-Niryaat Form” along with prescribed documents to NC before making the shipment. The applicant shall also
furnish Advance Authorisation for Annual Requirement No. and date along with the File No. from which the same was issued in the
covering letter to the application”.

This issues in public interest.



(R.S. Gujral)
Director General of Foreign Trade
And Ex-Officio Additional Secretary to the Govt. of India

(Issued from File No.01/94/180/AA/AM-09/PC-4)
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